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MR. DEPUTY-SPEAKER : How can he
give it 2 That is not there. Why can't he
request Dr. Subramaniam Swamy to give a
letter separately 7 He cannot- give it on
behalf of all. I am saying that 1 will permit
every hon. member provided they give it
in writing. 1 do not went to go into the
reasons as to why they were absent. But
does not any hon. member feel that, when
the Chair calls him and he is not presentin
the House, it is a disrespect to the Chair ?

(Interruptions)**

SHRI MAN] RAM BAGRI : 1 am ona
point of order.

(Interruptions)

MR. DEPUTY-SPEAKER : Hon. Mem-
bers, the House stands adjourned to meet at
2.05 P.M.

13.06 hrs.

The Lok Sabha then adjourncd for Lunch
till Five minutes past Fourteen of
the clock.

14 09 hrs.

The Lok Sab'a then re-assembled after
Lunch at Nine Munures past Four-
teen of the clock.

[MR. DEPUTY-SPEAKER in the Chair|
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(ii) Construction of more housces for
Workers of Ordnance Factories at
Jabalpur

S} arg VA QAL (FIHT) ¢ IITEE
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(iii) Funds for roads in Orissa

SHRI ARJUN SETHI (Bhadrak) : Out
of 16,992 inhabited villages of Orissa State,
only 1,242 villages have been connccted by
all-weather roads as on 31.2.1983 al hough,
it has been the avowed policy of the Central
Government for linking up of all villages
with a population of 1,500 and above and
50 per cent of the villages with population of
1,000 and 1,500 by 1990. Similarly, the total
percentage of surfaced roads to the total road
length of the State is only 28.0 against the
all-India average of 40.6 per cent. There are
still Sub-Divisional and Block headquarters
of the Staie not being linked up by pucca
roads with the District headquarters.

Under the Minimum Needs Programme
and now under the NREP, the Government
at the Centre aimed at removing the distor-
tions in different States by providing enough
funds to have all-weather roads to link up
the villages and the local administrative
units of the State.

Therefore, it is imperative on the part of
the Centre to see that the Block machinery

*»*Not recorded.
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is strengthened with adequate staff especially
with a network of engineering expertise and
back up of funds to help preserve the assets
and achieving the targets envisaged in the
Sixth Five Year Plan in this sphere of work.

(iv) Demand to declare people of Vimukta
Jati (Tapriwas) as Scheduled Tribes
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(v) Non-use of Hindi in Writing names of
roads etc. in Hyderabad and
Secunderabad
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(vi) Special Postal Stamp to Commemorate
the fourteen hundred Birth Centenary
of Hazrat Imam Hussain

SHRI RAMAVATAR SHASTRI (Patna) :
The 14 hundred birth Centenary of Hazrat
Imam Hussain comces off on May §, 1984,
Everybody is aware that Imam Hussain
made the supreme sacrifice in the fields of
Karbala for the sake of justice and truth,
He is remembered by mankind for his prea-
ching of universal brotherhood and human
values.

On the occasion of the 14th hundred
Birth Centenary of Hazrat Imam Hussain,
the Central Government should issue a
Special Postal Stamp to commemorate his
memory and sacrifice for human kind. Of
course, this gesture of the Government will
cement the unity of people believing in all
religions and make the bonds of secularism
more strong.

I would urge the Government to consider
this proposal with all seriousness and do the

needful for issuing special postal stamps in
his pame.



